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No. 5426] NEW DELHI, FRIDAY, DECEMBER 5, 2025/AGRAHAYANA 14, 1947
qEF TREgH i ST A

% feeety, 5 fewwaw, 2025

T3, 5614(37).—Fea T TLHT, TET TSTHART ATAHTH 1956 (1956 FT 48) (ST THH THH THT
I ATATAAH Tl AT 8) T o127 3% o0l IT-GTT (1) BT T& ARRAT 0 TART FId gU, g THTETT g1 ST
& T [ ST TR T F ARG ol § TAT T&=qTrad ST TSTHE ST G T U (TTSTHRT Je3T1-91)
T B[S U (TSN §eA1-235) F Sr=ar g & fh.#7. 0.000 & Frt. 3.250 aF F q-mve *F fAwfor
(TR TO/AE 0T/TeE 9Tee Aigd 2-Wd/4- &1 AT (), AqLAT, Tawe= 3T TATAT 6 Al
ST o forw ag i srafera g e |@fery auia $=r srqa=t # foar 2 8, UHr ™ #7999 F3 & o9
ST T HTIOIT Tl 2 |

Fr¢ oft =xfcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ amr 37 f s7-am7 (1) F i @=iw
TSI o TorT UHT qIF o ITANT 92 TSI § TH ATSEEAT & TR il a0 & e o & ae st
AT TR T THT |

U Tl ST JeTH AT, STATq 79T ST ey (Temae), FAarge &l fofad &9 § J&qa
#FY STOAT T IHH ITAF AYTT ATARAT T o i ;e ey, swafxrerar & Saera 9 A7

8182 G1/2025 )
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ot farferss Teray g § ST T STa9 3T 3% U STai<ial 6l gaars & TETG AT UHT 3T S Feed
F 7T, Tfe w2 g, orF TeAw wierewr e THe, Sreer g AT A1 ST T SAGATa ¥ THT AT

ST T HAT |

Ih SAferfea it e 3 it IT-4TRT (2) F 7f werw wrfersrTe grer At A e oft sraer sifaw

T |

TH ATAGAAT 6 AN AT ATAT I o6 L@ AT AT AL TETH TTIHTLL & I FIATAT H JTAeE
8 3T IAHT Raeg AThAT gIT Mo 6T ST aehat @ |

ALEA

ST TR TS o JAGUGL Torel | AT TEATEAd ST TSTHET ST faeett T (TTSTHNT §edT1-91) Tl gTE 1S
(TTSTHTT H&AT-235) & SEdr g & .51, 0.000 & Fh.#T. 3.250 T # 0 orsie &l ST ATet |v=T Tgd

AT HLAAT qigd G 1 "ferm faeem

TS T ATH: S I ot 7 AT TA=REY

wAF | gEgmwEer (YR AT TER| S T C\GEIRIER T C\LEIRERT

we (BT hTS) (FRI)

1 2 3 4 5 6

AT HT ATH: FATEL

AT T ATH: FSad 9T

1 612 IGEl Fo (FFs) 771 (377 Hiew) 0.0771
2 773 st i (Fsf) 1021 (7 Hiev) 0.1021
3 775 ATHT TFF (FFAT) 400 (3 H12v) 0.04
4 776 TR ﬂf (e 150 (a7 H1ew) 0.015
5 777 fasft i (Fsf) 213 (7 Hiev) 0.0213
T T ATH: RIS qadt

6 108 fasft Fi/aEtE (Fef) 309 (7 #iev) 0.0309
7 109 IEEl Fo (=) 228 (331 Hiaw) 0.0228
8 111 BEL Fiu/aEtE () | 9765 (3T Hiew) 0.9765
9 112 IGELl Fo () 756 (a i) 0.0756
10 191 fasf F (Fsf) 334 (7 Hiew) 0.0334
11 212 IBELl Fo (=) 9055 (T Hiev) 0.9055
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HILT T TSIA . AHTYTL

12 214 Fo () 894 (T Hiew) 0.0894
13 215 Fo (A=) 1677 (T HieX) 0.1677
14 221 AFUSH (ATAT ) 160 (T Hiex) 0.016
15 27 Fo (A=) 551 (a1 HIev) 0.0551
16 30 A (ATAT ) 115 (a7 H1ew) 0.0115
T T ATH: FATAIL

17 46 F (Fsf) 1361 (7 Hiev) 0.1361
18 461 F (Fsf) 408 (3 H12v) 0.0408
19 483 Fo (=) 286 (T Hie%) 0.0286
20 484 Fo (=) 340 (aF Hie) 0.034
21 485 () 71 ( Hrew) 0.0071
22 487 Fo (A=) 1039 (a7 Hiev) 0.1039
23 496 THF (F517) 378 (T H1ev) 0.0378
24 57 Fo (=) 252 (a7 Hiew) 0.0252
T T ATH: 3T % 1T

25 513 Fo (FFs) 725 (F Hiev) 0.0725
26 518 Fo (FFs) 144 (T i) 0.0144
27 521 Fo (fFs) 397 (a°t Hiev) 0.0397
28 625 A () 609 (Ff H12v) 0.0609
UEEIKIEHE HECT IR

29 10 A (Fsf) 165 (a7 H1ev) 0.0165
30 16 F (Fsf) 162 (a7 H1ew) 0.0162
31 2 A (Fsf) 2325 (a3 H1ew) 0.2325
32 28/402 A (Fsh) 758 (T H12w) 0.0758
33 31 A (Fsh) 191 (7 Hiex) 0.0191
34 32 Fo (=) 90 (a1 H1ev) 0.009
35 38 A (Fsh) 519 (Ff #H12w) 0.0519
36 8 A (Fsh) 202 (7 #12w) 0.0202
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37 9 BEl A (Fsh) 359 (Ff #12w) 0.0359
T T ATH: IRATIR
38 13 IEEil Fo (A=) 76 (377 Hie9) 0.0076
39 16 sy Fo (A=) 1941 (337 H1ex) 0.1941
40 17 GECARA} A (Flerear ) 40 (T H2T) 0.004
41 18 AT s (e ) 92 (a7 Hiev) 0.0092
42 196 BEl A (Fsh) 1168 (i #H12v) 0.1168
43 27 BEl A (Fsh) 592 (i H1av) 0.0592
44 5 BEl A (Fsh) 148 (7 wfiex) 0.0148
45 60 IBELl Fo (=) 473 (T HieX) 0.0473
46 67 IBELl Fo (=) 946 (T i) 0.0946
47 8 IBELl Fo (A=) 363 (T Hie9) 0.0363
Total 4.3019

[FT. /. 55011/3A]
g FHTET, ATaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th December, 2025

S.0. 5614(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(New construction/widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of Newly Proposed National Highway Connectivity of Delhi road (NH-91) and Hapur road (NH-235) near
Bulandshahar in the stretch of land from Km 0.000 to Km 3.250 in the district Bulandshahar, in the state of UTTAR
PRADESH, hereby declares its intention to acquire such land.nd .

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Additional District Magistrate,
(Administration), Bulandshahar in writing and shall set out the grounds thereof and the Competent Authority shall give
the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
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objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired, with or without structures, falling within the stretch of land Newly
Proposed National Highway Connectivity of Delhi road (NH-91) and Hapur road (NH-235) near Bulandshahar in the
stretch of land from Km. 0.000 to Km. 3.250 in the state of UTTAR PRADESH.

|State: UTTAR PRADESH ||District: BULANDSHAHR |
SI. No. Survey/Plot Type of Land Nature of Land Area Area

Number (in Local Unit) (in Hectares)

| 2 L3 | 4 | 5 | 6 |
|Ta|uk: Bulandshahr |
|Vi||age: Kurval Banaras |
|1 ||612 ||Private ||Agricu|ture || 771 (Square Meter )|| 0.0771|
2 773 ||Private ||Agriculture || 1021 (Square Meter )| 0.1021]
3 775 Government ;l\g?iculture (Chakmarg) 400 (Square Meter) 0.04

Non
4 776 Government  ||Agriculture (Naveen 150 (Square Meter ) 0.015
Parti)

5 777 ||Private ||Agriculture || 213 (Square Meter )| 0.0213|
|Vi||age: Kazampur Deoli |
6 108 Private ﬁg:iﬂ::ﬂ:ﬁ/ Non 309 (Square Meter ) 0.0309
7 |[109 ||Private ||Agriculture || 228 (Square Meter )| 0.0228]
8 111 Private ﬁg::gﬂ:tzimon 9765 (Square Meter) 0.9765
lo 112 ||Private ||Agriculture || 756 (Square Meter )| 0.0756|
10 |[191 ||Private ||Agriculture || 334 (Square Meter )| 0.0334
|11 ||212 ||Private ||Agricu|ture || 9055 (Square Meter )|| O.9055|
12 |14 ||Private ||Agriculture || 894 (Square Meter )| 0.0894]
13 |25 ||Private ||Agriculture || 1677 (Square Meter )|| 0.1677|
14 221 Government X;Piculture (Drain) 160 (Square Meter ) 0.016
15 27 ||Private ||Agriculture || 551 (Square Meter )| 0.0551|
16 30 Government Xg?iculture (Drain) 115 (Square Meter ) 0.0115
|Vi||age: Kamalpur |
|17 ||46 ||Private ||Agricu|ture || 1361 (Square Meter )|| 0.1361|
|18 ||461 ||Private ||Agricu|ture || 408 (Square Meter )|| 0.0408|
|19 ||483 ||Private ||Agricu|ture || 286 (Square Meter )|| 0.0286|
|20 ||484 ||Private ||Agricu|ture || 340 (Square Meter )|| 0.034|
|21 ||485 ||Private ||agriculture || 71 (Square Meter )|| 0.0071|
|22 ||487 ||Private ||Agricu|ture || 1039 (Square Meter )|| 0.1039|
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23 496 Government Qg?iculture (Banjar) 378 (Square Meter ) 0.0378
24 |57 ||Private ||Agriculture || 252 (Square Meter )| 0.0252)
|Vi||age: Odara Urf Nawada |
25 |l513 ||Private |[Agriculture || 725 (Square Meter )| 0.0725]
|26 ||518 ||Private ||Agricu|ture || 144 (Square Meter )|| 0.0144|
27 |s21 ||Private ||Agriculture || 397 (Square Meter )| 0.0397|
28 |l625 ||Private |[Agriculture || 609 (Square Meter )| 0.0609)
IVillage: Asadullapur |
29 |10 ||Private ||Agriculture || 165 (Square Meter )| 0.0165|
B0 |[16 ||Private |[Agriculture || 162 (Square Meter )| 0.0162]
BL |l ||Private ||Agriculture || 2325 (Square Meter )|| 0.2325]
32 |[28/402 ||Private |[Agricutture || 758 (Square Meter )| 0.0758|
33 |31 ||Private ||Agriculture || 191 (Square Meter )|| 0.0191]
34 |32 ||Private ||Agriculture || 90 (Square Meter )| 0.009)
|35 ||38 ||Private ||Agricu|ture || 519 (Square Meter )|| 0.0519|
|36 ||8 ||Private ||Agricu|ture || 202 (Square Meter )|| 0.0202|
37 I ||Private ||Agriculture || 359 (Square Meter )| 0.0359)
|Vi||age: Dariyapur |
|38 ||13 ||Private ||Agricu|ture || 76 (Square Meter )|| 0.0076|
39 |16 ||Private ||Agriculture || 1941 (Square Meter )| 0.1941]
40 17 Government Xg?iculture (Graveyard) 40 (Square Meter ) 0.004
41 18 Government xg;]iculture (Graveyard) 92 (Square Meter) 0.0092
|42 ||196 ||Private ||Agricu|ture || 1168 (Square Meter )|| O.1168|
43 |7 ||Private ||Agriculture || 592 (Square Meter )| 0.0592]
|44 ||5 ||Private ||Agricu|ture || 148 (Square Meter )|| 0.0148|
|45 ||60 ||Private ||Agricu|ture || 473 (Square Meter )|| 0.0473|
las  |l67 ||Private ||Agriculture || 946 (Square Meter )| 0.0946|
|47 ||8 ||Private ||Agricu|ture || 363 (Square Meter )|| 0.0363|
| Total|| 4.3019)

[F. No. 55011/3A]

SHAIKH AMINKHAN, Director
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